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Shri T. T. Krishnam^chari: 1 do not
think any attempts are b^in« ma(̂ e; 
nor is it worthwhile making any 
attempt, since the quajitity required 
is so small that it would not be eco­
nomic to manufacture them. We 
are not aiming at sell-sufli ciency in 
regard to every particular detail of 
our requirements.

R esidential B u il d in g s  for G ovlrnm ent  
E mployees

M746. Shri K. C. Sodhia: WiU the 
Minister of Works, Housing and Sup­
ply be pleased to state:

(a) the total expenditure incurred 
by the Central Government on residen­
tial buildings constructed for Govern­
ment employees of all the grades in 
Delhi and New Delhi during 1951-52 
an  ̂ 1952-53:

(b) whether all these burdings are 
in occupation;

the number of units which re­
mained vacant, aiiu

(d) the total amount of rent collec­
ted for occupation of thifse buildings 
during 1951-52 vud 1952-53?

The Deputy Minister of Works, 
Housing and Supply (SCiri Buragohain);
I presume the hon. Member wants to 
kno\. .ht* total expenditure incurred 
during 1951-52 and 1952-53 by Gov­
ernment on the maintenance of resi­
dential buildings constructed for Gov­
ernment employees of all grades, 
which are under the administrative 

■control of the Central Public Works 
DsUDQTtment. Tĥ v infornlation is as 
follows:

(a) 1951-52: Rs. 66 0 lakhs (approx.)
1952-53: Rs. 68*5 lakhs (approx.)

(b) Yes.
(c) None, ey<'er)t for very short 

periods.
(d) 1951*52: Rs. 82 lakhs (approx.)

1952-53: Rs, 85 lakhs (approx.)
Shri Nanadas: May I know whether 

Government have constructed buiM- 
ings for their staff in the provincial 
headquarters?

Shri Burtgohain: I am not quite 
sure. Sir. nrobnbly we may be build­
ing some houses in Bombay and Cal­
cutta. But I have not got the details 
with me at the moment.

Shri K. C. SodhU: What was the 
amount of rent assessed?

Shri Buracohaln: 1 have already 
given in my answer the amount col­
lected as rent for the occupation of 
these houses I believe in a year the 
amount atsesied oomes to roughly 
about Rs. 90 lakhs.

Shri K. C. Sodhî : I have not been 
able to follow what was the amount 
collected as rent.

Shri Buragohain; Sir, I gave the
figures of the rent collected in my 
answer—Rs. 82 lakhs and Rs* 85
lakhs,

Shri Thanu Pillai: I want to know 
whether the expenditure incurred by j  
the Central Government on residen­
tial buildings includes the construction 
cost also. May 1 know how much has
been spent on new buildings during
that period?

Shri Buragohain: The capital expen­
diture on new construction of build­
ings under the administrative contxul 
of the Central Public Works Depart­
ment was Rs. 32,62,110 during 1951-52, 
and Rs. 32.38,361 during 1952-53.

Sliri Punnoose: May I know the 
standard by which the rent is fixed?
Is it on the basis of the amount spent 
on the building or on the basis of the 
salary of the employee occupying it?

Shri Buragohain: It is Axed on the 
basis of both. There is a ceiling limit
which is 10 per cent, of th e  emolu­
ments of the employee. Otherwise it 
is fixed on the basis of about 6 per 
cent, of the cost or construction of the ' 
building without taking into account 
the cost of land and of th e  services 
installed.

Shri Punnoose: Is there anything to 
limit it—that more than sv^h and 
such a percentace of a man s salary 
wi’l not be taken as rent.*

Mr. Deputy-Speaker: That is what 
he said—not more than 10 per c:ent. „

Shri Punnoose: I want to know 
whether there is that upper limit 
over which it will .not be taken as 
rent from a man’s salary.

Shri Buragohain: That limit is 10 
per cent, of the salary of the em­
ployee.

Shri Sarangatlhar Das: May I know
whether residential accommodn‘ lon is 
being constructed for the scientific 
staff of all the- National Laboratories 
spread all over the country?

Shri Buriigohaln: I should think so, 
Sir.

Shri A. M. Thonuui; Having regard 
to the requirements of Government 
employees may I know how far Gov­
ernment have been ab!e to meet 
them?

Shri Buragohain; We have been 
building every year in Delhi I think
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roughly about 1,100 units of accom­
modation, arjd in certain years we 
have been building even much more 
than that—tx> the extent of 2,500 
units or so. But I believe it will take 
a number of. years before we can ease 
the situation in Delhi.

Shri Sinhasan Siuffh: What are  the 
maximum and minimum amounts that 
are spent over different kinds of build- 

‘"ings on their maintenance?
Shri Buragohain: I am afraid I will 

have to ask for notice.

ijpcwrjftsr I 'fw i v'f 
*11̂  M  t  ?
Shri Buraffohain: 1 think out of a 

total number of 45.000 in Delhi the 
outstanding demand would be about
30,000.

trade  w it h  N bpal

•1747. Shri Jhalan Sinha: Will the 
Minister of Commerce ajul Industry
b e  p lea sed  to  s ta te  the q u a n tity  and 
v a lu e  of th e  p r in c ip a l e x p o r ts  to  and 
im p orts  fr o m  Nepal d u r in g  the latest 
year for 'W h ic h  figu res  are a v a ila b le ?

 ̂ The Minister of Commerce (Shri 
‘ Karmarkar); Sir, I lay on the Table of 

the House two statements showing 
quantities of principal imports from 
and exports to Nepal from India 
during )95?. Value figures are not 
availal>le l.St'c? Appendix X, anne- 
xure No. 50.J

Shri Jhnlan Sinha: May I know 
if there has been any increase in the 
import into India of paddy and rice

► over the previous year?
Shri Kamarkar: I have not the 

relative figures. I have the figure 
for the calendar year 1952 which is 
given in the table.
Indian  CoMMEFriAL O rganisation  in  

A m erica

M748. Ch. Raghubir Singh: (a) WiU 
the Minister of Commerce and Indus­
try be pleased to state whether it Is 
a fact th t̂ there is a commercial or­
ganisation in America on behalf of 

 ̂ Indian Government?
(b) If so, what is the annual ex­

penditure on ihis organisation?
The Minister of Commerce and In­

dustry (Shri T. T. Krishnamaehari):
(a) and (b). Yes, Sir. The strength 
of the r>rganisation and the expen-ii- 
ture incurred on it is given in the 
statement laid on the Table of the 
House. l^ee Appendix X, annexure 
No. 61. J

Ch, Rairhnhir SlnA:h: Do Government
propose to set up such commercial or­
ganisations in other countries? If so„ 
what are those countries?

Shri T. T. Krishnamaehari: Well, Sir, 
proposals for expanding the commer­
cial organisation are being considered 
every year. I have at the present 
moment no facts before me in regard 
to our proposals for the next year.

Shri Punnoose: Can the hon. Minis­
ter give us some idea about the kind 
of functions that this organisation 
performs—does it include exhibition 
of our goods and all that?

Shri T. T. Krishnamaehari: Yes, Sir. 
Where it does not require men and 
material of a nature where no specia­
lisation is called for, these* commercial 
organisations handle them. Where 
we have to participate in important 
exhibitions we send our own staflP from 
Delhi.

Shri A. M. Thom^: May 1 know 
whether this commercial organisation 
is working in collaboration with our 
Embassy there?

Shri T. T. Krishnamaehari; Natural­
ly, they are subordinate to the Em­
bassy where there is an Embassy, and 
wherever they are outside the head­
quarters of the Embassy the Ambas­
sador or the High Commissioner of 
the area is in control of this organi­
sation.

Shri C. R. Chowdary: May I know 
whether wheat in America is purchas­
ed throujjh this rommerrial or??anI'*a- 
tion or through any agency other than 
this?

Shri T. T. Krishnamaehari; That is 
a question which I am afraid I cannot 
answer oflfhand; I must consult the 
Food and Agriculture Ministry.
A p p lic a tio n s  for  L oans from  I ndustries

♦1749. Ch. Raghuhir Sinirh: (a) Will 
the Minister of Commerce and Indus­
try be pleased to state whether It Is 
a fact that there were some applica­
tions for loan from various industries 
in 1952?

(b) If so. how many applicants 
were given loan?

(c) Who were those applicants and 
what sum does each get?

(d) What is the basis of this selec­tion? .
Tie Minister of Commerce and In­

dustry (Shri T. T. Krishnamaehari):
(a) Yes. Sir

(b) to (d). A statement ifivine the 
Information which is available is 
placed on the Table of the House. [See 
Appendix X, annexure No. 52.]




